
I ; 

! 

I 

I 
I 
I . 

. . . 

I • 

f . I 

• 

• 

• 
Opie Caurt 

. - --. ·-
CENTRAL AOPIINISTIATlVE TRIBUNAL 

l 
ALLAHABAD BENCH, ·ALLAHABAD. 

l 
Allaha ... dl Qattd 4th Day ot Auguat 1999, 

'lo,., 

... ..... i 

• 

I' 

O.A, b~B/99 (La1dina ca-11) 
I \. 

Alona with. O,A. 672/99, 673/99, t.82/99 to 695/99 
1 

Along yith' O,A, 701/99, 70flMO, M127/99 to > 734/99, 

Alona with O,A, 771/99 !fid O,A, 821/99 

Vijai Prakaeh Pandey 
aon ot Sri R.o. Pandey 
r/o7b3/33B Mear•pur, Allahabad 

• 
poated as. Sr. D•viaional. Accounta 

' 
'rovincial Div.ion, 
Pratapgarh. 

• • 

Otf ic•Ft 

Applican~. 

Counsel ror the aµplicanta- Sri R.P. 1 Singn, . Adv, 

Veraue 

1 ,Union of . India throug11 the 
Secretary, Gowernment of , lndla, 

I 
~inietry • or finance, New Oalhi 0 

2.coaptrollar & Auditor General, 
ot lndi•t 10 Bahadur Shah Zafar ~arg, 
New Delhi. 

3. Ac~ountant Genera~ l l (Al E),u.P • 
Allahabad. 

4. Executive Engineer, Proviaeion 
• 
Div1aion, P.~.o. , Pratapgarh • 

• , • Raapondenta. 

Counael ror the reepondenta&- Sri Amit sthalekar Advt 
'for Reapandenta No.1 to 3 J and 

I 

O,A,672/~g l 

B,O. ~ishra aged 

son or la~e Sri 

I 

• 

... 
• 

Sri K.P, Singh, Adv, 
(for ReapPnden~ . No.4) • 

I . 

about 41 yeare .. 
Sita Ram Ptiahra, I 
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J1, l i · 
.. • ' ' f. • , ~ t reeiden t ot &62-S, "u•f o~dgan~ , 

I All•h•b•d·· I . • • · • . Applic•n~. 

I 

Counaal. ro1 tha applicant~ Sri 
~ f Sri ... 
. ··I . 

1 • . union of lndia . ~brough \h• 
Sacrat.ary ~ Govern••n~ . or · lndJ..a, . 

fti~at.iy . ot Financa• , M•w D•1~1. 
I • 

' 
2 • . coaptzoll.•* 'Aud.a.tor Gan•~~l, 

1u. BahadUr. Shah Zafar "•rg, 
I 

Maw. D•1h4-• 
3.._ Accountant . General. 11 (A+E) 

U.P. Allahab&Ji• 

I 
I 

or India, 
' 
I 

I 
I 
I 
I 

I 
I 

I 

I 

4. Tha Exac~tive Engineer, 
Irrigation Oivieion-1, 
All~haba~. 

I 

CounMl , f .or thl 

•· l . .'Raapondenta. 

Raapondaatai-sri Allit · Sthalakar Adv. 
. (ro1 Reepondent..· Na.~,2 13) 

Sri .K.P • . Sinth Adv. 
(For Rea..,ond•at ; Np.4) I 

O,A,b13J99 

R.s. , PU.ahra aon ot Sri J.P. ftiara 
I 

aged about.1 49 Y••c•, 
r/~ 23i47/14b, Snee Magar, 

I 
I 
I 

Allanpu~, Allahabad • . ·u preaaf' t : 
I I 

poatad aa. ,Sr. 01.vi aional Accountant, 
I 

Provincia~. Divi•ion, Varana~. 
I ~ 

I 

I 
I 

... Applicant. 

tounaal. tor the. applicant& I Sri . R.P. :Singh,1 AdJI• 

- . · VaraJ.la · I 

I 
• 

t. Uniori' or India. through, the 

Secretary .• Gowarn11ent ot: Ind1~, 
Pliniatry or I Financ•· · .... , Delhi. I 

• 

I 

2. Co•ptro!ler 'Auditar Cenaral•ot lndi~, 
10-BahaidU~Shah Zafar "•~g~ Naw · D•J.ni• . 

3e Accou~\ant General 1·1 (Al~~ U1 P~ 
Alla~ab•~· i j 

4. Executive• Engineer I 
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II 
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• 

l 
Prov~ncial Oiviaion, . P,w.o. Va~an•al I · I • • .Reepondant 

Counaal tor the r!a~ondant.ai-sr~A•1t Sthal•kar Adv. 

• 

· (For :raeplladent . No,1 to 3)& f 

4. Sr~ K.P,Singh: Adv t~r ra~.•) ; 
-- . I - . ' . . .. . - ., ;rJ 

• - /. • - £..' 
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I Rajeav Kuaar sonkar 
I aa~ of Sri Har~ Lal Sankar, 

I 89 Kala- dandat Hi•atgan~, 
Allahabad. I 

1. ' A.,plloan-.. • 
~ .. 

K. s.I Rathore, t.ha •PF Ucanta-Counaal ta~ Sri Adv. 
a I 

Uer•\.I• 

1. Union or India• through Accountant Genarai, 
u.P. Allahabad. 

" I' 

• 
,f; 
•• 

l 1: 

~ 
h· 
' I 
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I 

• 
1. 
' I 
\ 
I 
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2. Deputy ~ccoun.tant General (Worke) ,A.G .u. P • . Allahabad. i 
3. Superintendent Engineer 'or ot \.lurks. 

f laod work Oiv..aion, Gonda. 

4. Executive £ngi.near, 1 & P. Div.A. aian, Banda. 

• • • Reepandanta. 

Counael tar ~he reapandenta1- Sri Aalt Sthalekar Adv. 
(ror Raapondent No.3 to 3) 

Sri K.P. Sihgh, Adv. 
(rar Respondent No.4) 

O.A,b83/99 
I 

Girija Pati Snukla aged 47 yea~e 
eon or Sri . Triyugi Narain Shukla, 
resident of ·B•bina R .. d, Niyaaat Chak, 
Gorakhpur and posted aa Oiv1a1onal Accounts Otticer, 
Grade-I, in the office of the Superintending 
ot uorke (B.), 
Cona\ruction Oivaion, P.\il.D • 
Gorakhpuf. 

• • Applicant. 

Counsel tor the .applicant&- Sri R.P • . Singh, Adv, 

Versus 

1. Union of India through , ~he 
Secretary,· Governaant or lndi•, 
IUnlatry of f inanc•• New D•~· 

2. Tha Comptroller & Audi~or G•nara~, 
ot India, 10- Banadur. Shah Zatar "•'g' 
New Delh~. 

3. Accountant. G•neral 11 ("'E) U.P. 
Allahabad. 

I 
Tne SUperintenoent of Wurka, 
Te~~. Oiviaion (M,H,) 

I 
I Contd ... ,4 
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P.~.o. c rakhpuf. 
t 

• . • R••~ondeata. 

Ree~ondente 1-Sri Alli t lsthaleka.r . Adv • 
(For Reapondent No.1 to 3) 

Counsel.. for ' the 

• 
Sri K.P. •Singh, 
(For Reaponden~ 

O,A.084/95! I 
I 

I 
or I 

' 
•• • s.G. Pathak ' agad abou~ .39 years, 

son ot Sri R.N. Pathak, r-eaident 
• 

JJJ/3Pullad · Houaing Scnem,, 
Narendra Nagar• Tenri Garhwal, present 
poatad aa . Oiviaional Accounts orr1~er 11 
orrice ot Execut~v• Engineer, 
Construction Division, Narandra Nagar, 

Tehri Garhw•t• . .. . Applicant • 

Counsel tor the appllca1.t : Su. R..t.P.•.· Singh, Adv. 

Versus 

1. Union ot India througn ~ne 
Secre~ary GovernMent or India, 
fltiniatry ot Fin&l ca, New D•lhi. 

2• Co•ptro!ler & Auditor General, 
ot India, 10- Bahadur Shah Zarar Marg, 
New Delhi. 

3. jccountant General II (A&E) U.P., 
Allahabad. 

4. Executive Engineer, Construction 
Diviaion, . Narendra Nagar, 
Tahrigarhwal, 

• •• Reapondenta. 
Counsel for the respoddentaasri Amit sthalakar(Adv.) 

(For Raapondenta 1 to 3) 

Sri K.P. Singh Adv. 
(for Rea~~ent No.4) 

. 
I 

O.A, .. 665(99 
f 

Pramod Kuaar ~ani Tripathi aged about 39 yaa,a 
aonot late Sri Awadheah ftani Tripathi, r/o Aahok Nagar 
Colony, Baaaratpur Gorakhpu~. 

•• 

' I' ., , 
• 

I • 

' I I 
I : 

I 

1 . 
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••• Applicant. 

»-- Counsel tor the aµplicanta Sri R.P. Singh, Adv. 

Ver au a 
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1 • . Uniop ot lndla 1 thraugh ~he Saoretary, -- .... 
GDv•rnaent ot India, ftlnlatry or Finance, 
New Delhi • • 

2. Coaptroll~r' Auditor . Genaral,ot 
10-BahadUr Shah. Zafar l'l•rg, 

' Nau. 0•1'11• • I 

' .. 
&E) 3. Accountant ·Genaral. 11 (A 

• 
u. P. A.a.lanabad. 

•• Tna Executiva. Engin•ar, 
Laahu Si.nchai Khand1 

Gormkhs>Uf• 

India, 

I 
I 
I 

I 
I • 

• 

I 
• 

• 

Counsel tor tha . Raapondentai- Sri Ali~t. Sthal•~•r Adv. 
(For r••PDnd•nt .No.1 to. 3) 
Sri K.P. Singh, Adv. 
(For Respondent No.4) 

O.A, . 68ta/99 .. 
Ra• Kamal Singh aon or 5ri Ra• Subhag Singh, 
Resident or 739-H Old Poat Office, 
Civil Lina•, Baat1. 
at · Preeent poated in Construction On.I 
P.1.1.0., BeatJ. 

• • • Applicant. 
Counsel tor ~he applicant; Sri , R.Pe Singh, Adv • 

Veraua 

1, Union of India, tbrougb the . Secretary, 
-Government or Indi", Ministry of Finmc e 

New Delhi. 
2. CoMptroller l Auditor General or lndia, 

10- Bahadur Snah. zarar Marg, 
New Deln~. 

3. Accountant General Il (A & £) 
Uttar Pradesh, Allahabad. 

4. The Execu~ive Engineer, 
Conatruction1 ·DiViaion-J, 
P,v.o. Bast~. 

~ CIK>neel tor 

• •• Raapond•nta • 
the · reapondantai·S~i A•it Sthalekar(Adv) 

(For ReapDAd•~t No.1 to 3) 

\ 
• 

Sri l.P. Singh Adv. 
(For . Reepondant No.4) 

I 
I 

Contd •• . • 6. 
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O,A, 687/99 

K.C. Shar•a aged about 51 yaara 
aon or Sri(Lata) Sharda Praaad Snar•a, 
resident of 513 Nirala Nagar 
Raa Bar~lly at praaant posted •• Senior DiviaiPn 
Accounte . ~orricer, , SnaEda. Sahayak Khand 41 Raa Bueilly 

,. · ~ ' · I • • • Ap~licani. • 
I 

Counsel .ror tha a~plicant1- Sri Re.P.._ Singh, Adv. 

Vara'-• 

1. Union or India through tha , Sacra~al'Y 

Govern•ent Of India, "iniatry or finance, 
Nav 011~. 

2- Cumptroller l Auditor Ganaral,ot lndi,, 
10 Banadur Snah Zatar ~erg, 

New O•lh~. 

3, Accountant General 11 (A & £) u. P. 
Allahabaf;t. 

4. Exacut~ve Eng~neer, 
Sharda Saheyek Khand41, 
Rae Bareilly. 

' • ~· • Raspondenta, 

Counsel for the RespondantaS•Sri Amit Sthalekar,Adv. 
(for Rae~mndent Nu.1 to 3) 
Sri K.P. Singh, Adv. 
(for . Reapondant No,4) 

O.A1 088/~9 

Suraah Datt Pandey aged about 52 years 
son -of late Sri Chandra Snakh~ Pandey, r/o Village 
Paran Jot P-o. Manganj,, . Sultanpur. at praaant 
poatad ia th• otf ice of the Executive Eng•near, 
Conatruction Diviaion-2, Sultanpur. 

• .Applicant. 

Ccunael . for the App4icanti Sri R.P. Singh, Adv. 

Ver~a 

1, Union of. India througn ~h• 
India, Miniatry ot Finance, 

Secretary, Government or 
New Delhi. 

2. Comptroller l Auditor Genarel or India, . 

10- Bahedur Shah Zarar ~arg, . Ne~ Oalh~. 

3, Acfountant General, II, U.P~ (A. & E) 
Allahabad. 

1 4, Executive Engineer, Conetruction.Oivielon-2 
Sultanpur. 

• 

• . • Reapondeni.a • 
Counsel tor tne reapondenta:- Sri Aait Stnalekar Adv, 

(for Reaµondent No.1 to 3J 
Sri K.P. Singh Adv, 

.. . .. 
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· Krishna Narain Tendon aged about S6 ye•ra 
•onor Sri . Jugal Kiahore Tandon, 
r/ o 78U Janak Puri.t Bal'eilly, 

i .. 

Senior Divi•ional Accounts Otticer, Poeted ea 
orr1ca..ar the Exeautiva Engineer, Rural Engineering, 

·oivi aio,n; Bal'd.11¥ • ! 
... . Applicant. 

• Counaal , tor the applice~t:- Sri R.P. Singh, Ad~. 

Ver Si'• 

1. Union ot India• ~hrough th~ Secretary 

Government ot India• Miniatr~ ot , financ•• 
New Dalni • . 

2 • . Co•ptroller l Auditur Ganel'al or India, 
• 

10• Bahadur Snah Zarar Marg, New. Dalui. 

3. Aceuuntant General 11 (A & E) U.P. 
Allat\-abad. 

4. Executive tnginear, Rurai. Enginaarinp, 
Oivieion, Baraill~. 

• • 

• • • Raapondenta. 
Counsel for thereapondantal- Sri Amit Sthalak·ar, Adv. 

(ror~raapondent No.1 to 3) 

1 Sri K.p. Si•gh, Adv. 
• (For Raapondent. No.4) 

• 
I 

I 
l 

.. 

O.A.bB0/ 99 

R.K. Pand1t .egad about .49 years 
aonot late Sri Ram Oeo Pandit, r/o ~onaddipur 
(near ~urdwara ) Gorakhpur at present posted aa 

• 
O~visicnal Accounta Otficer 1• In the ottice ot 
Executive Engineer, Provincial Oiv1aion. P.u.o. 

• •. Applicant. 
Counee~ for the applicanti- 5r1 R.P. Singh• Adv • 

• 

Veraua 

1. Union or India through. the Secratary, , Pliniatry or 
rinmce, New Dal~. 

2. Comptroller. & Auditor General or . India, 
10- Banadur Shah Zafar ~arg, . New O•lni. 

3. Deputy Acc~ntant General llt U.P. (A & E) 
Allahabad. 

4. Executive Engineer; Provincial Division• 
P.u.o. ,Gorakhpuf • 

Counae 1 t OI' the 
••.. • Respondents. 

Raepondentai- Sri Allit Sthalak•r1Adv. 
(ror Reapondant No.1 to . 3) 

Sri K.P.Singh, Adv. 

., 
'! . 
' . 

(ror Respondent No.4) 
L • t.1.. I 

I 

\ 

\ ' ) . 

G 

, 
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O,A, 691/99 

s.~. Ali Sabir, . aon or late Sri Haidar Abbaa, 
reaident · of 178/24 Raid Gate Hotel Lana, Golaganj, 
Lucknow. at preaant working aa Oiuiaional Accounts 
orrlcar Gtade-1, Bu~ldin~ Oiviaion~l P.w.o. 
Mahatma Gandhi Marg,. Luckna\11• 

' ... 
• •• Applicant, 

• 
couneel. ror the . ApplicantaSri R.P, Singo, . Adv. 

Ver at.ta 

1. Union of India, through the Secretary, 
Ministry of Finan ca, Govt, ot India, New Delhi• 

2. Co•ptroller l Auditor General ot lndi,, 
10- Bahadur . Snah Zafar ~arg, New Delhi. 

3. Accountant General-II (A l E) 
Utter Pradeah, Allahaba~. 

4. Executive Engineer, Bui l ding Division, 

P.u.o. Mahat•a Gandhi Marg, . Lucknow. 

I 
. I 

• • .Reapondenta. 
Counsel for the 

O,A,692/~9 

Reapondanta:-Sr1 . Aait Sthalakar, Adv. 
(For Raa~anden~ No.~ to 3) 
Sri K.P. Singn, Adv. 
(For reapondant No.4) 

Dnaraa Pal Singh, son or Sri Sher Singh, 
R/O 123 Chutkuwala, Oiett. Oahradun, 
at preaant working aa Divisional . Account• otticar, 
Gr•d•~l• Plinor . lrrigation Oiv.aion, Pauri Garhwal. 

• , • Ap~licant. 
Counaal for the Avpllc•nti- Sri R.P •. Singh, Adv. 

Veraua 

1.Union or India, through the . SecretarytMiniatry ~t 
Finance, Govt.or India, New Oelnl. 

2. Comptroller & Auditor General or lndiat 
10- Bahad~r. Snah Zarar Marg; New Oelni. 

3. Accountant General 11 (A &E) 

U.P. Allahabad. 

4. The Executive Engineer, ~inor Irrigation Diviaion, 
Pauri Garh"'al. 

. \, Counael tor the Respondent a a-
• •• Reapondenta • 

Sri Aait Sthalekar, Adv. 
(~or Reap. 1 to 3) 

~ri K.P. Singh, Adv. 
lf oi- reap. No.4) 

• 
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O.A, b93/99 

Lok Nath Snukla aged about 48 yeara 
aon or late Sri S,N, Snuk.la, r/o C-105 Ra1l Nagar, Jail 1 

Road, Lucknow, Presently ~oated aa Oiviaianal Accou~ta 
Drficer Gr,I in ~ha office or the Execu\iua Eng. ' I 

, construction Division, P, 1.1.0. Lucknow, 
· , ,, • • Applican ~. 

\ 

Counsel fo~ the aµplicant i Sri R,P, Singh, Adv, 
• 

Uareua 

1. Union or India, through the .Secretary, 

Ministry or Finance, Nev Delhi, 

2, Comptroller & Audi~ur General of Inaia, 
1u- Bahadur Shah Zafar Road, New D•lni. 

3, Deputy Accountant General II, (A & E) 
U.P, Allahabad, 

4, Tna· Executive Engineer, Construction Division, 
P.w.o, Lucknow, 

• • • Reepondante, 
Counsel tor the respondents:- Sri Amit Sthalekar, Adv. 

(for Raap. No,1 to 3) 
Sri K,P. Siogh,Adv. 
(for Raap, No. 4) 

O,A,694/99 

P.K, Pathak aged about 44 years at present posted 

Divisional Accounts Drficer Grade I, in the 
Office or the Executive Engineer, Construc~ion 

Division No,4, SUltanpur, 
• , ,Applicant, 

Ver sue 

1, Union of India through the sa~retary Govt.or India 

Ministry of finenc• New Delhi. 

2. Comptruller & Auditor General of India, 

10-Bahadur Shah Zarar Marg, New Oelni, 

3, Accountant General II, U.P, (A I E ) 

Allahabad. 

4, Executive Engineer, Construction Division No.4, 

Sultanpur, 

••• Respondents. 

~Counsel for the Raeponliantas-Sri Amit Sthalakar; Adv, 
( For Raap 1 to 3) 

' \ 

Sri K.P. Singh Adv, 
(for Reap, No.4) 

.. 
• 

' 

I 
I 
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O, A, 695/29 

I 
I 

I 

• 
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Arun Ku•ar Srivaatava. son or sr~Saraawati . Praaad 
Srivastava r/o SIK/2 Sarvodaya Nager, AllahpuF, 
preaently posted at Rural Engineering Services Oivia~on 
f'atehpuf, 

\ . • • • Appllc~nt, 

' Var,aua . 
1. Union or India throug~ Comptroller and Auditor 

General ot India, 10• Banadur Sh•h Zafar r.arg, 

Na" Delhi• 

2. Accountant General (A & E) U.P. Allanabad. 

3, DAG ~Grka, orrica or Accountant General (A & E) II 
U.P. Allahabad. 

4. Executive Engineer Rural Engineering Services, 
Division f'atehpuf. 

• • Reapondenta. 

Counsel for the .Respondents- Sri Alli t Stha.Lekar, Adv. 
(for Reap. 1 to 3 ) 

Sri K,P. Singh Adv. 
(ror Rea. No,4) 

0,A, 7U1/99 

Uttam Singh aged about 4B years aonof Sri Umda Singh 
r/o 548 Nai Baati Snikohabad. firozabad posted ea 
Divisional Accounts Orficer Grade I, Off1ca or the 

I 

Executive Engineer, Minor Irrigation Division, firozab~d. 

• • Applicant, 
Counsel tor the applicants-Sri R.P. Singh• Adv, 

Versya 

1. Union of India through the Secretary, lflinistry of 
f'inance, New Delhi. 

. . 
2. Comptroller & Auditor General or India, 

10- Bahadur Shah Zafar Marg, New Oelui. 

3. Oaputy Accountant General II ( A & E) 
U.P, Allahabad. 

4. Executive Engineer, Minor Irrigation Division, 
f irozabad. 

, • • ReapDndente, 
Counsel tor the 

• 
raapondantas-Sri Amit Sthalekar, Adv • 

(for Rea. 1 to 3) 
Sri K,P. Singh' Adv. 
(f'ur . Rea. ND,4J 

' 

-



/ 
,I 

• • 

• 

.... J. 

• 

O, A, . 709/99 

I 
l 
I 
I . 

Vindhya Vaaini Yadav a/o Sri Ra• Kewal Yadav, 
Village Rewana ~oat Sidhau~, Olatt, Gorakhpu~ • 

• • Pati tiouer. 
Counael fo~ the Petitioners- Sri B.N. Singh, Adv, .. 

V•raua 
' 

1. Union of India throuoh.Co•ptroller & Auditor General . 
of India, New D•lu,l, 

2. Cu•ptrollar and Auditor General of . Indiay 
10- Bahadur Shah Zafar Marg, Neu Delhi. 

3. The Accountant Genoral ( A & E) II, 
U,P, Allahabad 

4, Tna Deputy Awcountant General ( ~orka) 
the Office ot the Accountant General (A & E)-lI, 
U.P,Ciu.l Linea, Allahabad, 

• • Reapondanta. 
Counsel for the Reapondental• SriAmti Sthalekar,Adv, 

(ior Res~. No,1 to. 3) 
Sri K,P, Singh, Adv. 

O,A, 727/99 

Su~ye Nath Singh aged about 48 years eonof Sri Udai 
Bhan Singh resident of Baker Ko, Post Office Ahraula 
(Chhinanuna) Azamgarh, posted aa Dlviaional Accounts 
Officer Grade-I, Office of Executive Engineei, 
laghu Sinchai Khand, Ba~raich 

••• Applicant. 

Couneel for the Applicant:- Sri R.P. Singn, Adv. 

Varsua 

1, Union of India through the Secretary Ministry ot 
Finance, Ne\.J OeJ.111. 

2. comptroiler & Auditor General or India, 
10- Bahadur Shah Zaf er Marg, New Oelni, 

3. Oaµuty Accountant General 11 ( A & E) 
U.P. Allahabad 

4, Executive Engineer, Laghu Sinchai Khand, 

Bahraiah, 
• • , Raapondents, 

Counsel torthe Reapanden,ss Sri All1t Stnalekar. Adv. 

\ " (for Raap. 1 '-O 3 ), 
~ Sri K.P. Singh, Adv. 

(For Reap. No,4). 

_,, 
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Babu Ra• aged about 49 years aon of Sri Vijay Singh 
reaidant of 38/39-l • . Gapalpura, . Agra at preae~t 
posted aa Sr. Divisional Accounta Orficer in the 
office of Executive Eng~neer, . Provincial Diviaion, 

' P.u.o. Agr•• 
' 

• •.. .Ap pU can-t. 

Counsel for tha Applicant sri R.P. Singh, Adv. 

Ueraua 
1. Union of India through tha Secretary, ~inistry of 

Finance, New Oalhi. 

2. Comptroller & Auditor General of India, 
10- Bahadur Shah Zafar Marg, New Oalni. 

3. Deputy Accountant General II, U.P. 
( A l E) Allahabad. 

4. Executive Engineer, Provincial Diviaion, ~.~.o. 
Agra. 

• • • RaaPondan~e. 

Cuunsel for the Reapondantai- Sri Amit Sthalakar, Adv. 
(ror Raap. No.1 to. 3) 

O.A, 729/99 

Sri K.P. Singh, Adv. 
(for Res. No. 4). 

M.P. Sharma aged about 49 years eon ot Sri Banaraai D•a 
Reeident ot Ouarm Niwas, Karbala Road, Nai Baati, 
Bijnore, present poatad as Sr. Divisional Accounts 
~fficer, in the office of the Executive Engineer, 
Construction Division, P.Y.D. Ohampur, Bijnore 

• •• Applicant. 

Counsel for the applicant : sr~ R~P• Singh, Adv. 

Vere~s 

1. Union of India through Secretary• Ministry of . 
r.Lnmce, New Delhi. 

2 • . Comptrallar & Auditor General or Inda.a, 
10- Bahadur Shah Zafar ~arg, New Delhi • 

3. De~uty Accountant General. -Il (A & E) 
U.P. Allahabad. 

4. Tha Executive Engineer, Conatructi.on Division, 
' P.u.o. Oha1Dpur . Bijnar,. 

Counsel tor the Reapondentai-
• • • Reapondltnt•• 

Sri Amit Sthalekar, . AdV• 
(For Reap. Na.1 to 3 ) 
Sr1 K.P. Singht Adv. 
(For res. No.4) 
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O,A, 730/99 

Sri Narain Rai . aged about 48 years eon of Lat• Sri "•ngla 
Pd. Ral, resident of pvatad es Divisional Accounts 
Officer Grade II, in the Office of the Executive 
Engineer, l'linor Irr~oation Oiviaion, Ballia 

' , • .Applicant, 

Counsel tor the Applicants Sri R,P. Singh, Adv, 

Varavs 

1• Union of India through the Secretary Ministry of 
finance, . New Delhi, 

2.comptrollar ' Auditor General of India, 
10• Bahadur Shah Zatar Marg, New Delhi. 

3, Oe~uty Accountant General - 11 ( A & E) 
U,P, Allahabad, 

4, The txacut.iva Engineer, Minor lrrig.ation Oiviaion, 

Balli a, 

• • 
Counsel for the Reapondantai- Sri . Amit 

Reapondenta, 
Sthalakar, 

0,A, 731/99 . 

Sri K,P. Singh, Adv. 
(for Rea. lo, 4) 

Menan Ram Tamta aged about 46 yeara aun of Sri Kiahan Ram 
Tamta, R/O Villa1::1e Lav, P.O. lov Oiatt, Bageahwar, posted { 
in th e Office of Executive Engineer, Temporary Oivi el.on, 
P.w.o. Nainital as Divisional Accounta Qffi~•r Grade-I, 

, • • Applicant, 
Counsel ror the Aµplicant:- Sri R.~. Singh, Adv, 

• Versua 

1, Union of India, through the Secret~ry Ministry of 
rinance New Delhi. 

2. Comptroller & Audi tor General or lndia, 
10• Bahadur Shah Zatar Marg, New Oelni. 

3 • Oe..,ut.Y Accountant General-11 ( A & E) 

u.P. Allahabad, 

4. The Executive Enginea~, 
Temporary Division, P.w.o. Bhawali, Nainital • 

• • • Raspondanta. 
Counsel torthe R••PCJndantal• Sri All~t Sthalekar, Adv, 

Sri K.P, Sing~, Ad~. 

\ 
' 

•• 
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O,A, 732/99 

Daya Ram Singh aged about 53 yaara aon or Sri Hardao Sing~ 
Sri D.P. Singh, Lana No, 11, resident or Care 

Najibabad, Adarah 
ot the Executive 
P.~.o. Na~ibabad, 

Gradli•l I, • 

Nagar, Binjore, posted in tha office 
Endmaar, Construction Oiviaion, 
Bidnore aa Diviaional Accounts Ofticar 
~ 

• , ,. ,Applicante • . 
Counsel tor the Applicantl- ·Sri R.P. Singh• Adv. 

Uer•ti1• 

1. Union of India tnrough the Sacra~ary, rliniatry ot ~~­
finance, New Delhi. 

2 .• Comptroller & Audi tor . General of India, 
10- Bauadur Shah Zafar Marg, NE:!w Delhi. 

3. Deputy Accountant General, II ( A & E) 
U.P. Allahabao, 

4. E>eecutive 
Oiv1aion, 

Eng1neer, Construction, 

P•u.o. Bijnor~, 

Construction 

• • , Raspondenta. 
Counsel for the Reapondents1-Sri Amit Sthalekar,Adv, 

Sri K.P. Singh, Adv. 

O,A, 733/99 

Ram Baudh son of sri M,o. Baudh, aged about 41 years ( 

resident of 8b-E/3, Oabauli II, Ratanlal Nager, 
Kanpur at present posted as Divisional Accounts Officer-II 
in the office of the Executive Engineer, Construction, 
Division, Kannauj , 

• , • Applicant, 

Sri R,P.Singh, Adv. Counsel for the ap~licant, 

Uers~s 

1, Union of India through the Secretary, Ministry of 
Finance, New Delhi. 

2. Comptroller & Auditor General of India, 
10- Bahadur Snah Zafar Marg• New O•lhi. 

: 

3. Deputy Accoµntant General. II ( A l EJ 
U, P. Allauabad. 

4, Executive Engineer, 
ConatructionDiviaion • kannauj, 

• • • . R•a~ondenta, 
Counsel tor the reapondantas- Sri A•it Sthalekar, Adv. 

Sri K,P, Slngh, Adv • 
• 

• \ ...... 
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O,A, 734{99 

I 
I 
I 
I 

Sri Prabhu Dayal ~eena, Divisional Accountant 
son or Sri Ratan Lal, Poated under Ad•iniatr•tive 
Control and ~anageMent or the Acqountant General UePe 
In the orflce of ~he Executive Engineer, Lower ~ot 

~ Bran~h On, Ganga Cahal; . Near Coll•ctorata, Agra Road, 
Plathur•· (u,p,) , . 
Permanent Jiaae addreea.l Vi llaga Muna . Pura, Post- Kot, 
Diatt. Oauaa (Rajaathan), 

• Applicant, • • 
Couneal for the applicanta- Sri Rakeah Varaa, Adv. 

. f Veraua 

I I 

\ 

l 
, I 

i 

• . . . 

1. The . Co•ptrollar & Auditor General or India, New 
Oelh~, 

2. The Accountant Genera1~11, (A & E), Uttar Prade~h, 
All~habed, u,P, 

3, The Executive Engineer, Lower Mot Branch On. Ganga 

Canal; Near Collectorata• Agra Road, Mathura 

• • , Raapondan~e. 

Counsel r or the Respondents s- Sri Amit Sthalekai-, 
Sri K.P, Singh, Adv, 

·o,A, 771/99 

Rekesh Kumar Saxena aged about 46 years son of Sri H•S,l, ( 
Saxena, Resident of B-115 Opposite Mandir, New Agra, Agra, 
presently working as Divisional Accounts Officer Gr,I 
in the office or the Executive Engineer, Construction, 
P.lJ.o. Agra, 

• , , Applicant, 
Counsel tor .the applicant s Sri R,P, Singh, Adv. 

Versus 

1, Union of India through tha Secretary, Ministry of 
finance New Delhi, 

2. Co~ptroller & Auditor General or India, 
10-. aehadur Shah Zafar larg, New OelhJ. 

3. Deputy Accountant General, 11 ( A & EJ 
• • 

U,P. Allahabad, 

4, Executive Engineering Conatructio Oiviaion, 
P.u.o. Agra, 

Counsel tor the raspondentaa-
• • • Reepondanta, 

Sri Alllt Sthalakar• Adv, 
Sri l.P. Singh, Adv, 

' 
• • -

-
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o,e. -121/99 

Shiv Prakaah aon or Sri Pyare "ahan, 
r/o 68/179 Aw•• Vikaa Colony, Badhpur 
r.arrukhabad, preaently poated •• Oivi•~onal 
Accounta Otfice• Grade I, Provinc;!al Oiv~aian, 
P.M.o. Kaqnauj • . 

• .. • Applicant• -
Caunaelf or the Applicant1-Sri S.Srivaatava, Adv. 

Vereua 

1. Union or India through C..ptroller and Auditor General 
ot India, 10- Bauadur Shan Zatar Marg, New Delhi. 

2. Oeriyao Singh Nehra, Accountant General ( A & E) 
II U.P. Allahabad. 

3. Oe~uty Accountan~ General (1.aarke) Ottice ot 
Accountant General ( A l E) II U.P. Allahabad. 

4. Executive Engineer Provincial Division Kannauj, 
01at.t. Kannauj. 

s. H1ranmai Chatterji Divisional Accounts otticar, 
Gr-I lrrigat~on Division ratehpur • 

• Q •• Respondents. 
Counsel tor the R•apondantei- Sri Amit Sthalekar, Adv. 

Sri K. P. Singh, Adv• 

(In open cuurt) 

(By Hon 1 ble Mr. s, Pavel Member 'A) 

In thia bunch of O.Aa., the applicants have 

f ilad applica~ion against the tranarar orders iaaued 

~oating them in various gradea as Senior Divisional 

Accounts otficar or Divisional Accountants in 

three gradea to div~aiona in the State. The applicants 

have prayed for cancellation ot transter orders on 

vartotls grounds. 

2. Sri R.P. Singh, Sri Siddharth Srivastava 

Sri Rak•ah Ver•a Sri K.s. Rathare and Sri A.V. 

Srivastava appeared for th• ·~~licant• and Sri A•lt 
• 

Stnalekar for reapondenta No. 1 to 3 and Sri K.P. 

~\ Singh for rea~ondant No.4 appa•rd. Their arguments 

~have b~•n heard. ~· had called ror certain record 

' 

• 

-

' 

• 
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rrDll the urf ice of Accountant General. That haa alaa 

'been taken into consideration. 

lJhile the O.Aa. ware under consideration 

a Notification of Election Com•isaion dated 12.7.99 
• 

was issued in which the Election Canmiaaion had 
' 

~ 

directed th.t thaLe would be a total ban on the 
• 

transeer of all orficera/orficials connected w.th 

the oonduct of Elections. It has also been mentioned 

in this Notirication that tha transfer orders issued 

in respect or the above category or otf icara prior to 

the data of announcement but not implemented till 

data should not be given effect without obtaining 

specific permission from Election Commission of 

India in this regard. The net affect of this Notif ica­

tion ia that the transfers have been put on hold 

till the Election process is completed because the 

orficers concerned are officials concerned who are 

involved in ~ha Election process aa Presiding Orficars 
. 

and Polling Officers ate. 

4. Tne learned counsels for the rea~ondents have 

not shoun any permission of the Election Commission 

hence sverments of the learned counsel for the 

applicants ere that the aµplicants are still 

performing their duties on the poets which were 

held pr•viouely by them. 

s. ue, theraf ore, direct that the orders 

of transf er of the applicants may not be implemented 

ti 11 election proceaa is over. In the meanwhile 

the respondents shall consider representations 

~ha applicanta if ••da l.lithin two weeks from the 

--· .. •we • 
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data of this order and aha~l paaa a raaaonau order 

on tha repreaentatione with regard to their tranerera 

within a·period of tour weake rrom the aate of 

receipt of· repreaant&tione. It th• applicants 
-do not represent, they ehall be d•B•ed to have 

accepted thair order for trana1er and may be dealt 

with accordingly. With thaee directions the bunch 

of O.Aa. stands diapoaad of. There shall be no 

order aa to coats. 

The original record of tran8f ar which 

had been produced by the learned counsel for the 

raapondenta haa bean returned to learned counsel 

ror the respondents at the time this case was 

• 

• 

• 

• 

' -


